WEST FACE HOSPITALITY & M

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ANAGEMENT PRIVATE LIMITED OPERATING

IN HOSPITALITY INDUSTRY AT DELHI WITH NO OPERATION AT PRESENT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

VANT PARTICULARS

Name of thé corpbrate debtor along with
PAN & CIN/ LLP No.

West Face Hoépital.ity & ivi\;Iarmaéem’eﬂnt
Private Limited
CIN : U74999DL2009PTC193125

2. | Address of the registered office 17-A West Punjabi Bagh,
New Delhi - 110026

3. | URL of website http://cirpwestface.in/

4. | Details of place where majority of fixed New Delhi
assets are located

5. | Installed capacity of main products/ | No manufacturing operation
services

6. | Quantity and value of main products/ | Nil
services sold in last financial year

7. | Number of employees/ workmen Nil

8. | Further details including last available | Last available  audited  financial
financial statements (with schedules) of statements  is . for FY 201?'13 only.
two years, lists of creditors are available at Further details are available — at:
URL: http://cirpwestface.in/

9. | Eligibility for resolution applicants under | Eligibility criteria is mentioned in the
section 25(2)(h) of the Code is available at detailed ‘Invitation for Expression of
URL: Interest’ and can be obtained from

Resolution Professional by sending an
email at:
cirp.westfacehospitality@gmail.com

10. | Last date for receipt of expression of 23.07.2024
interest

11. | Date of issue of provisional list of 02.08.2024
prospective resolution applicants

12. | Last date for submission of objections to 07.08.2024
provisional list

13. | Date of issue of final list of prospective 17.08.2024
resolution applicants

14. | Date of issue of information memorandum, 23.08.2024

evaluation matrix and requestfor resolution
plans to prospective resolution applicants

Insolvency

Professional 1




15. | Last date for submission of resolution plans | 22.09.2024

16. | Process email id to submit Expression of cirp.westfacehospitality@gmail.com
Interest

Insolvency

Professional

adan Mohan Dhupar

Resolution Professional of West Face Hospitality & Management Private Limited
Registration No. IBBI/IPA-002/IP-N00860/201 9-2020/12768

Flat No 301, Gracious Tower, S P R Imperial Estate,

Sector 82, Faridabad, Haryana-121004

AFA Valid Upto: 10.08.2024

Date: 29.06.2024
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GEMERAL MOTICE TO THE MEMBERS OF THE COMPANY

UMDER SECTIOM 20H2) OF THE COMPAMIES ACT, 2013
Motice is hereby given, purssant to Secton 2002) of the Companies Act, 2013 ("the Act"),
e the members of the CME Airports Infrastructure Limited (Fermerly GME Infrastrsctuns
Lirniked) |"the Compzny”) that the Company tends to make an application to the Central
Government under Section 196 read with Part | 'of Schedule ¥ and other applicabls
prrceisarss, 1T army of the ACt, Tar Seeing ils approval For the re-agaetment af M, Grandhs
Kiran Kuwmar {$in: 0006HE4) as the Managing Diector of the Company and desgnabed
as "'.-1.'|r|._=_.-':i||3 Qirectar & CEQ®, Tar a further perind of 3 (Thres) w20 Wit h effect T r||'|'|| W
28, 2024 to Judy 27, 2027 on such terms & conditions as ....r:"':l'ul" o oy the Board, subpect to
the approval of the Members in the ensuing Annwal Ceneral Maating of the Company

For GMR &lrports Infrastructure Limited

E-AUCTION
SALE NOTICE
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Undeartaking

dolel db Canara Bank ~ Regional office
Hkkjr ljdkj dk r:r1i{E!i A Government of india C"”I LIFIES, Mﬂrﬂdﬂbﬂd

E-Auction Sale Notice for Sale of Immovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (read with proviso to Rule 8 (6) & 9(1) of the Security Interest (Enforcement) Rules, 2002)

Moftice is hareby given to the public in general and in particular to the Borrower (5) and Guarantor{s) that the below described immovable property morgagedicharged to the Secured Creditor, the Consiructivel Symbolic/
physical possassion of which has been taken by the Authorised Officer of the Canara Bank., Secured Craditor, will be sold on “As is whera [8", “As |s what 8" and “Whatever there is without recourse” for the recovary of
dues to the Bank as per Demand Notice under Section 13(2) & futher interast thereon, charges and costs due to the Canara Bank, as detailed in the table balow,

Date & Time of E-Auction : 30.07.2024 between 12 AM to 2 PM

Fl-as.arva Price

LFarmerly GMB Infrastneciure Lirrsged) i H . oL, 1 B |
S~ Last Date & Time for EMD DEPI‘JSIt : 29.07.2024 up to 5:00 PM. (With unlimited extensions of 5 minutes duration each) Eamest Money)
Date: june 28, #0124 T. Venkat Ramana ;
- - - Sr. Name of Account/Borrowers/ Date of Demand Notice | EMD deposit Aic No.
Hace: Mew Delhi Company Secretary & Compliance 01fice e ———
atiidic ol ik a5 i L No. Guarantor! Branch Name Description of Properties 'Ofs Amount & IFSC Code
Mature of Possession
FUEUC ANNOU NCEMENT 1. | 1. M'S AIS TRADERS (Borrower), Moh - Sahaspur| Property Area 500 Sq Yards Or 420 Sg Mt. Situated at \Village Sahaspur Dehat B.A. Pargana Sechara, 27.11.2020 Rs. 40,53 200/-
............................................... Dehat, Post Sahaspur, Tehsil Dhampur, Distt Bijnore, 2.| Tehsil Dhampur, District Bijnore, Boundaries : East : Rasta Chak Road, West : Open Land Nizamuddin, | pe 14 45 179.17/- Rs, 4.05,320/-
Mohd. Adil Sie Sri Zulfikgar Ali, Mch - Sahaspur| North : Open Land OFf Mehboob Ahmad, South: Land Of Mehbooba Khatoon th ’l ; : bR
Dehat, Post Sahaspur, Tehsil Dhampur, Distt Bijnore, 3. With Interes Alc Mo. :
Mrs. Afroz Jahan W/o Sri Zulfikgar Ali, Moh - other charges IF&C Code: CNEBOOOZ2930
Sahaspur Dehat, Post Sahaspur, Tehsil Dhampur, Distt Symbolic Alec No. GL-209272434
____________________ ' Bijnore, Branch : SAHASPUR Y
! Name af Parsanal Guaranior 'Ernt M'Idmhm arwal
R T tr;l oy el - [Resient of F rgﬁm- = T E‘ J 2. 11. Mis Taj Enterprises, Prop Sri Abid Ali, Ria 65, | 1(a) One Residential Plot Vacant which total area 163.71 5q. Mir. Which is part of Khasra No. 341K, 12.07.2018 Rs. 97,795,000/
esient af. Ha E'!rF'ﬁ" NS - ‘-"?'F"“ Saidpur Imma Bahadarpur Khurd Karaundi, District | Total area 1.129 Hectare situated at Village NizampurGarvi Tehsil Amroha. Sale deed 5. No. 16705 Rs. 9.77 500/-
I ?uaianlnr ) . . ) Greans Wishiown, Sector - 128, NOIDA- 201304, Amoha UP 244221, 2. M/s Taj Motors, Prop.| dated 27.09.2016, at SRO Amroha, Owned by Shri Shabid Al S/o Shri Abdul Ajij. Boundaries : East : — E': .l?ﬁ,ﬂﬂﬁ.ﬁa"lf- ; il
4. | Insoivency commencement dale '3-: (06,2024, Communicated on 26,06, 2024 SamsulNisha, Rio Village Nizampur Garyl, Dhanaura | Kacha joint rasta about 5.50 mir wide, West : Property of Seller and others, North : Property of Seller Wit n'lef&at Al No. GL-2082724.34
|m ruspu-:l of Parsonal Guaranio [ Rﬁﬂﬂ, Diztrict Amoha U P 244 221, o Erhl"i Shahiﬁ All and ﬂ[hg;gr snu[h « Ml Purchazed |:II'I:I,'.'.'IE'I‘1':||' D[Emt_ En am=hul Niﬂhﬂﬁ Dthef ﬂherES |FSE- ED{!E - ENEBE‘U’"EE‘EQ
4 | Details of ordar admitting the }F'E-.ilinn bearng Mo, 1IE|-EE»E(F'§]-EDEE admittad ' Slo Abdul Ajij Rio Village Saidpurimma, Near Firdosh 1(b) One Residential Plot Vacant which total area 84.15 5q. Mtr. Which is part of Khasra No. 341K, Symbolic
apphcation urder Section 100 of IBC, 2016, Via NCLT New Masjid, Post Bahadarpur Khurd, District Amoha UP | Total area 1.129 Hectare situated at Village NizampurGarvi Tehsil Amroha, Sale deed S. No. 20485
| (Delhé principal bench order dated 04.06.2024. 244221, 4. Smt. SamsuNisha W/o Abid R/o Village | dated 07.12.2016, at SRO Amroha, Owned by Shri Shabid Ali S/o Shri Abdul Ajij. Boundaries : East :
5 | Mame and registration number | IP Megha Agrawal Saidpurlmma, Post Bahadarpur, District Amoha UP | Joinl rasla aboul 550 mir wide, West : Property of Seller and others, Nerth : Properly of
af the: inschvency professional | Reg. No; 244221, 5. Shri Abid All, Rfo \illage Saidpurimma, Post ShamshulMishan, South : Property of Sellerand othars
| actng as Resolulion profassional | 1BBIPA-DDHIP-PO1456/201 8201512272 Bahadarpur Khurd, District Amoha UP 244221 1(c) One Residential Plot Vacant which total area 163.71 Sg. Mitr. Which is part of Khasra No. 341K,
£ Addrass and e-mail of the Resolution | Address- 001, Shivranini Aparimends in Cirgle of Branch : AMROHA SME Total area 1.129 Hectare situated at Village NizampurGarvi Tehsil Amroha. Sale deed 5. No. 16706
professional, as registered with the Board|Congress  Magar Garden, Congress Magar, dated 29.06.2016, at SRO Amroha, Owned by Shri ShamshulMishan Wio Shn Abid Ali. Boundaries :
'N&Ell:lh -440012 East : Joinl rasta about 5.50 mitr wide, West : Property of Saller and others, North : Mow Purchased
|Email: ip rneghaagrawal@gmail com property of Shabid Ali, South : New Purchased property of Shabid Ali,
T | Address and e-mail to be used |Plotnn. 72, Anjaneya Newas, Opp. Dew Trinity 1{d) One Residential Plot Vacant which tolal area 21.00 Sq. Mir. Which s part of Khasra No, 341K, Tolal area
fior rmrrgspnndem:e with the H-‘.}Eﬁtal Hirdustari Calony, Kear Sai Mandir 1,128 Hectare situated at Village NizampurGarvi Tehsil Amemoha, Sale deed 5. No. 603 dated 27.01 2017, at
Resolulion Professional Wardha Road, Nagpur 440015, SROAmroha, Owned by Shr Abid All S/o Shri Abdul Ajlj. Boundaries : East ; Joint rasta abaut 5.50 mir wide,
_ _ - :Em"' Lt 2 IrpEigrmail com West : Property of Sellerand others, North : Property of Shabid Ali. South : Sarak Sarkar Dhanaura Road.
S bl i ol ol o T i 3. |1. Srilstakar Ahmad Sio Intjar Ahmad R/o Moh Majeed | A triple storied Residential Buildingin a plot of land measuring 49.38 sq.mtr. situated at MohallaMajid | 22.09.2021 Rs. 19,21,000/-
8. | Relevant Forms are availabie at |Weblink: hilps:fiwww.isbl.goy nhome/downloads Gan|, Najibabad, Dist - Bijnor - 246763, 2. Smt Nahid Do | Ganj, Najibabad, U.P. 246763, Boundaries : East : Chabootra Imam Baraafter the Road, West © | o_ 4 25 921 gp Rs. 1.92 100/-
Motice i hereby given that the Mationa! Company Law Trisunal, New Delhi Principal Bench has Sri. Bisal Rio Moh Majead Gan), Najibabad, Dist. Bijnor —| Abchak then House of Shahid, North : House of Habib & Sagir, South : House of Warisan Ajmal Khan w:llh r||'|1.EII'E'5-[IE: Hie Mo - GL209272948
ordered the commencement of fe insolvency process of SmiVidushi Agarwal (Personal 246783, 3. 5ri. Zahir Ahmad S/o |I'lt}EIF' Ahmad R/o Mah ther chares iFS% Ec:i;rl:i 'EMREGUQE a6
Guarantor bo IP Construction Private Limiled) from 048 Juna 2024 Majeed Ganj, Majibabad, Dist, Bijnor- 246763 s ) 2.2 1
The creditors of Smt Vidushi Agarwal is hereby cafled upon to submit their claims with proaf on or Branch : Najibabad Symbolic
bafore 20,07.2024 o the esokon professiona a the adress merioned againsteniry No. 7. 4. | M/s Rja Traders, Prop. Mohd Gulfam S/o Sri Dilejan, | Commercial Property (Shop) Situated at Vill. Mewajat, Sahaspur. Distt: Bijnor, Area 126.80 Sq Mt 31.12.2018 Rs. 11,06,000/-
The .::red!lurs ki subrn.n ,ha|.r.da|ms with F'":"_:'r“f' n:--m:‘.rmn:rrfeal'n.s ANy o H.Mo. 39, Village Mewajat, Sahaspur, Distt Bijnore Boundaries : East: Rasla (kharanja), West : Arazi Ram Kumar Dhobi, North : Rasta (kharanja), South: | 14.45179.17/- Rs. 110 600/-
Submission of false or misleading proofs of caim shall atfract penalties, Branch : SAHASPUR Mewajat Road E,. Ay . _ AU
Spi. ; with Interast & Alc No.: GL-209272434,
IP Megha Agrawal other charges IFSC Code:CNRBOOD2930
Resolution Professonad For Sed \sdushi Aganwal Symbolic
Date: 22.06.2024 (Persanal Guarantor to 1P Construction Private Limited) E , -
Place: Nagpur , et 3. | 1. M/s Balaji Traders, Propriator — Amit Kumar, 5/ A two storeyed Residential building properly measuring 4724 sqmir. Situatad at Kundanpur, Near 12.10.2018 Hs. 11,99,000/-
ap IBEIPAL0TNP-PIH4RER20TE-191 2372 . G 113 -
AFA valid up to - 02 10,2024 JawaharLal, Mear Munnl Dewvl General Store) ShivMuorti, Line Paar, Majhola, Moradabad, Sale Deaed Mo, 2770 DE12.04.1981, Owned by JawaharlLal Rs. 20.49 678.69/- Rs. 1719900/~
iy imm.vp@gﬁ:ﬂl.l.mm Kundanpur, Line Paar, Moradabad, U,P. 2] S/oPyarelal, Boundaries : East: Raasta Kharanja, West : House of Jawahar, North : Raasta, South . v;-i!h 1Intell'e-5t1& AN GL-EDI‘SEFEHH
Adedress registered with IBBL: - 001, Shivianiini Apariments in Jawaha I‘Lal.l Sfo Pyare Lal, DhakkaKundanpur House of Ram Prasad other charges IFSE {:Dg-deﬂ;d REO018826
Circle of Congress Magar Garden, Congress Magsr, Nagpur 440012, RamisalaMaidan, Majhola, Moradabad, U.P. : =
Email: ipmeghaagrawali@gmail.cam BERANCH : MAJHOLA Physical
6. [1. Shri Atul Kumar Sio Sri Surendra Singh R/o| Residential OR Commercial Property/Plot measuring area 43.91 Sq.mt. situated at Mohalla Bhawan, 20.07.2022 Rs. 10,97, 750/-
Mohalla Diwan Parmanand, Tehsil Najibabad and| mauza Rampur Banwari B.A. Tehsll Najibabad and District Bijnor, UP 246763, Boundaries ; East ;[ 4 EE!I_E_‘IEENH " Rs. 1.09.775/-
FORM G District Bijnor, UP-246763 Fasta 14 ft. wide, West : Part Arazi Vendor, North : Rasta 10 ft. wide. South : Part Arazi Vendor wiE:h II;*Et'E:Et 2 Alc T GL.20G2 77045
e R e s Mtk c No. ; GL-
INVITATION FOR EXPRESSION OF INTEREST FOR B Najiuatnd other charges | IFSC Code CNRBO002196
WEST FACE HOSPITALITY & MANAGEMENT PRIVATE LIMITED Symbolic
OPERATING IN HOSPITALITY INDUSTRY AT DELHI WITH . y
NO OPERATION AT PRESENT 7. |1. Shubhan Ali S/o All Baksh, Vill Fattehpur Mafi,| A Residential property measuring 110.60 Sg mi. (out of Khasra No, 499m/2.800) Situated at Maoh. 16.01.2024 Rs. 22,67 000/-
tUﬂder Rﬁgu|a[|nn :-!_E_'ﬂ,. |:"|:| Df ﬂ-l'E-' Inﬁﬂl".l'&nﬂj' and Eﬂnﬁrup[c}. Eﬂanj .:|f '||"||j|a EMEUFi. Jl-:l:.'a. .ﬁdﬂrﬂha, LIP. 244222,, 2. sah’adﬂ WIrﬂ -Iul.” JEIrI'IE MES}":I IJ‘D:'."-E TEhSIl 'LFE D|3tt ."".I'I'IrDh-El UP GWHE':I in thE: name Df SA?EDPLWID -'n'uL1 BP‘.HS‘H. E5‘r E 35 ﬂagru.‘;u RE. E-EE.?GE”'
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016 | Baksh R/o Fattepur Mafi, Didauli, Joya, Amroha, U.P,| Boundaries : East : Arajl Anees, West : Rasta 4.88 meter wide, North : Arajl Anees, South : Araji wi'h‘InTIE!t'ESt 2 :
_ RELEVANT PARTICULARS 244222, 3. Rihan Ahmad S/o Masroor Husain,| Namaloom inkholis Alc No. . GL-209272454
I.| Nam@ of the Eﬂ-rpmatn Debtor | West Face Hospitality & Management | Mundha Imma Didaull, Joya, Amroha, ULP, 244222 bl o IFSC Code:CNRBO018586
 along with PANICINILLP No. | Private Limited | CIN: U7T40900S000PTC 193125 | Branch : JOYA Symbolic
2| Address of th registerad office | 17-A Wes! Punjasi Bagh, Naw Dal - 110028 8. |1. Ms. Jalbun Misha, Wio Mohd Suleman, {Legal | A double Storeyed Residential property measuring 126,40 Square mirsituated at PLOT No. 203/08, 20.07.2021 Rs. 43,44 000/-
3.| URL of website | http-ilcirpwestiace.in/ \Representative of Mohd Danish), Rio Mohalia Mullana, | Mohalla Mullana, Joya, Tehsil and District Amroha, Uttar Pradesh- 244221, Boundaries : East: Araziof [ o558 46 655/ Rs. 4 34 400/-
4.| Dedails of place where majority | New Delhi | Jova, Tehsil and District Amroha, UP- 244221, 2. Mohd | Manzoor, West : Rasta 14 frwide, Nerth + Araziof Jafri, South : Arazi of Sellar i, — ]
(offived assets aralocated | . Monish Sfo Mohd, Suleman (Legal Representative OF with Interest & Alc No. ; GL-209272434
E . Instatiaa E-.’I[J-?I_Sil'f of main MNo I'I“I-Hﬂl.-lfa':'ll.-ll'lﬂg aperation Mahd Dﬂniﬂh}. Rio Mohalla MUHEII'LEI- .J'ﬂ'jl'ﬂ. Tehail and other Chf‘-‘rﬂﬁﬁ IF5C Code:CNRBOO18586
producte aeciioes et District Amroha, U.P- 244221, 3. Mohd Suleman Sio Amir Symbalic
BAd ;ﬁ[f:g mi’;';ﬁ,ﬁ;hﬂlﬁf i Ahmad, Rio Mohalla Mullana, Joya, Tehsil and District
T Humber.of o H::"'g h.II Ameoha, U P- 244221, 4, Shahnawaz Ahmad S'o Abdul
| Mummherof ampoyeas. Wordmes | Hi Wahid, Rio House No. 78, Mohalla lgbal Nagar, Joya, Tehsil
B. | Furiher details ncluding last avadable | Last available audited financial statements And District Amroha. UL P-244221 Branch - JOYA
Ir-nant:alstatemprlts (wilth schedukes) | is for FY 2012-13 only. Further details are i : -
of two years, Ests of crediiors, refavant| available at: hitp:/icirpwestface.in/ 9. | 1. Anjar Slo Aneesh R/o H.No 230, Vill Sheonali, Joya, | A Residential Plot Measuring Area 126.48 Sq.mt. Situated at Mohalla padhanowala joya Tehsil & Distt. 16.01.2024 Rs. 30,31,000/-
dates for subsequent avents of the | Amroha- UP. 244222, 2. Humaira Wio Anjar, Rio Vill| Amreha U P Owned in the Name of Humaira W/o Anjar, Boundaries : East : Remaining Property of [ oe 17 13.020.26/- Rs. 3.03.100/- |
| process are available at | Sheonali, Joya, Amroha-U.P. 244222, 3. Ajeem Alam S/o| Selter, West : Road 4.57 Mt Wide. North : Remaining Property of Seller, South : Masjid : '| 3 '&
6. | Eligibility for resolution appicants | Eligibility criteria is mentioned in the detailed Hamsar Husain. H.No.-91 Palaula. Amroha-U.P. 244279 with Inlerest Afc No. : GL-209272434
\under section 25(2)(h) of the 'Invitation for Expression of Interest and can Branch : JOYA ' other charges IFSC Code:CNRBOD 18586
Code is available at be obtained from Resolution Professional by : Symbualic
send.enq an email at:
_ | cirp.westfacehaspitality@gmail.com 10, | 1. Prem Pal Singh S/o Ram Prakash Singh, Mohalla| A single storied Residential Building/ land area measuring 234.00 sq mir, situated at Mohalia 05.08.2023 Rs. 1,04,00,000/-
10, Last date for receipt of expression | 23.07.2024 Katghar Gari Khana, Mear Post Office, Makbara| Kalghar Gari Khana, Mear Post Office, Makbara Road, Distt - Amroha, Boundarles : East : House of [ g 20 67 348.80/- Rs. 10.40,000/-
(of interes! _ Road,distt - Amroha, 2. Smt. Ramrati Yadav, W/o Prem| Ramesh and Surender Sharma, West : House of Dipesh, North: Passage 5.30 Mt Wide, South: | 00" 00 o ,
11 | Date of issue of provisional list of | 02.08.2024 | Pal Yadav, Mohalla Katghar Gari Khana, Near Post| Passage 4.30 Mt Wide hirite e Alc No.: GLnEDﬁE?E-iE-#
- :Emspectwq re“&'_zn" Eppll}:ants f Uffice. Makbara Road, Distt - Amroha, 3. Vivek Kumar Sumb I:EI IFSL Code:CNRBO01I320
. ﬂgﬂgﬁﬁs‘ﬁ ﬁ:ﬂwﬁllsgrlgl-ll:;t 07.08.2024 Yadav S/o Prem Pal Yadav, Mohalla Katghar Gari s
al Dajte it : { | Khana, Mear Post Office, Makbara Hoad distt -Amnoha
. of issue of final list of 17.08.2024 B h * Gulabbari
| prospective resolution appiicants | | AR SR
14 Date of issue of information | 23.08.2024 11. /1. Mis Classic Enterprises, Near Airtel Office. | A South facing single storied Residential Building, land area measunng 83 .00 sq mtr, situated at 04.03.2024 Rs. 30, 12,000/-
memorandum, e'.all.hatgc-n matnx Manakchand Road, Amroha — 244221, Dist — Amroha | Khasra No.607/2, Mohalla Danish Mandan, Mear Haji Fareed Patrol Pump, &mroha (U.P.), Boundaries Rs.15,49,141.08/- Rs. 3.01.200/-
and request for resolution pian to (U.P). 2. Mascod Khan, Sfo Shaukat Zama Khan, 94-| : East : Property of Ashok Jain & Others, West : Property of others, North: House of Masroor, South: | i 1nterest & , :
prospective resolution appiicants . e - i iy : Aloc No.: GL-200272434
itk il dttcooatud Bt crallecel] Danishmandan, Amroha — 244221, Dist — Amroha (U.P), | Road 16ft.wide othar tharsas :
8. Last date for submission of 22.09.2024 3. Smt. Uzma Wio Masood Khan, 94- Danishmandan, g IFSC Code : CNRBO018589
reselution plans Amroha — 244221, Dist — Amroha (U.P), 4. Sanjeev Symbolic
.| F’n:ncess email id fo submit EQ! ci_rp.waslfacahn_s_pilai_i_tg@gmail.mm Kumar Gupta, Glo Gupta Medical Hall, Near Government
_ _ o Madan Mohan Dhupar Hospital, Amroha— 244221, Dist—Amroha (U.P)
e egistration Nor:IBBIPA-002/1P-NOGBSIN2010-2020/12768 | Branch : Amroha SWE
egistration No.: |B8I, MP- - | a . -
Addgmgg: Flat Mo 301, Gracious Tower. 5 P R Imperial Estate, 12, | 1. Sh. Irshad 5/o Yaseen Rio New Abadi towards Er:luth A Residential House rrl-E.Flﬁuring. Fs-ﬂ,.a{!-;qrnl. Bearing Ga!:ﬂ M':::. 791, Mauja Mau N_:-:-.r.- Abadi Tuwafdza 09.10.2023 R=s. 20,.23,000:-
Diate : 2006 3024 Sactor £2, Faridabad, Haryana-121004 of Saharanpur Railway Line, Near Gulab Barat Ghar, | South of Shaharanpur Rarl-l.'u.ray‘ Line G:ﬂll Mo. 5 Near Kadri M?:tﬁjid Mnr?dahad Tehsil Moradabad Dlstlt Rs. 5,84,495.38/- Rs. 7 02.300/-
Place: New ey AFA Valid Upto: 10 08 2024 Moradabad UP 244001, 2. Smt. Babli W/o Sh. Irshad Ali | Moradabad U.P ._Eaundanes : Eaﬁ_t : Propery of Mrs, Afsana, West : Property of Mr. Hulasi, North: with nterest & Ale No.- GL-209272434
Rio New Abadi Towards South of Saharanpur Railway | House of Mr. Balbir, South: Rasta 12'wide bt G MNQ: Sl
SUPREME HOUSING FINANCE LIMITED Line, Near Gulat Barat Ghar, Moradabad UP 244001, 3. £ IFSC Code:CNRBO019429
Sh. Ahsan S'o Pyare Vil Lodhipur, Jawahar Nagar, Symbolic
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL Moradabad. UP 244001 Branch : SIKANDARPUR
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 ("SARFAESI ACT, 2002"). 13| — ~ . _ = : > = : - = > ;
We, SUPREME HOUSING FINANCE LTD., a Housing Finance Bank Company under the National Housing Bank .11, Mansi Enter_prlses. Prop. Shri Udai Veer Singh, S/c | A Single storied Residential House in a plot of land measuring 1044.39 sq.mir, situated at Village 20.08.2022 Rs. 28,08,000/-
Act, 1987 and incorporated under the provision of Companies Act, 2013 and having its registered office Shri Mahipal Singh, Rie Vaishno Vihar Colony, Barrage | Budgara (Near Jama Masijid), Riratpur, Tehsil Najibabad, District Bijnor U.P, Owned by Anuljeet Singh | pe 99 90 431.53/- Rs. 2,80, 800/-
presently at 2nd Floor, Block-E, Harsha Bhawan, Middle Circle, Connaught Place, New Delhi-110001 (Earlier Road, Bijnor, U.P- 246701., 2. Shri Anujeet Singh S/c | 5/0 Udayaveer Singh, Boundaries : East : Property of Dhirendra Pratap, West : Passage 12 ft wide, By 1IntF:rest &
at RD Chambers 16/11, Arya Samaj Road, Karol Bagh, New Delhi-110005) and also having CIN: Shri Udai Veer Singh, R/o Vaishno Vihar Colony, | North : Property of Dhirendra Pratap, South : Passage 20 ft wide Alc MNo. ; GL209272D46
U67190DL2014PLC272457, do hereby serve upon you the following notice U/Sec. 13 (2) of the Securitization Barrage Road, Bijnar, U.P.- 246701 GmEf charges- IFSC Code:CNRBO002152
& Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as 8 h : Bii : Wl Fh}rﬁ-lcﬂl
the 'Act'), the contents whereof may be noted accordingly i BRI TS
[Name & Address of Borrower/Co-Borrower - 1. BABY W/ ISHWAR 254 DOGRAN MOHALLA HISAR 14, | 1. Rahul Jain S/o Anil Jain Rio 139- Chilla, Near Madarsa, | A Single storied east facing house in a plot of land measuring 61.50 sgmir. Situated in MohaliaChilla, 14.08.2019 Rs, 9,38,250/-
HARYANA, INDIA-125001, ALSO AT:- ONE RESIDENTIAL PART OF BEARING KHEWAT NO. 637//578, KHATOI (Amroha, UP-244221, 2. Anil Kumar Jain, Wino Shambhu | Near Madarsa, Tehsil Sadar, Amroha (LLF). Boundaries : East : Road, West : Property of Gyarvi Sharil, | ps 10,80,762.75(- Rs, 93 075/
NO. 846, KHASRA NO. 5//11//2 (7-17),, 12 (8-0), 17/2(5-12), 18(8-0), 20/1(1-8), MEASURING 3.5M (108 SQ. Kumar Jain, Rfo 139- Chilla, Near Madarsa, Amroha, UP- | North : House of Prem Chand, South : House of Shambhu Kumar Jain with Interest & : :
YARDS.), SITUATED AT VILLAGE PATAN TEHSIL & DISTT. HISAR, 2. ISHWAR S/0 BANWARI LAL HOUSE NO. 244221, 3. Vibhor Jain S/o Anil Kumar Jain, Rio 138 Rt " | Alc No.: GL No.- 209272434
354 WARD NO. 19, KABIR CHOWK, DOGRAN MOHALLA, HSAR, HISAR, HARYANA-125001, ALSO AT:- H.  Chilla Near Madarsa. Amroha, UP-244531 other charges IFSC Code:CNRBOO19437
NO.91, WARD NO.20, DHAKAN MOHALLA RAMPURA MOHALLA HISAR, TEHSIL HISAR DISTRICT HISAR. ; : ' ' symbolic
Loan A No(s) : LNHIS02522-230011185 L : Rs. 2,87,000/- dated 29.09.2022 S arich: Kk :
oan Account Nofs): i oan amount: Rs. 2,87,000/- fated 23,05 15. |1. Mohd., Shahid Sio Riyasat All Rio Houss no 246, Society | Four storeyed Residential property owned by Mohd, Shahid S/o Riyasat Al measuring 66,00 sqmir 16.06.2023 Rs. 40,14,000/-
Date of SARFAESI Act, 2002 Notice - 22.05.2024 NPA Date - 10.02.2024 Rehmat Nagar Gali no,1 Near ChappariWal Masjid Karula | located at House no 246, Society Rehmat Nagar Gali No.1 near Chapparwali masjid karula, Moradabad | pe 5 99 5o8.61/- Rs. 4 01.400/-
IDemand Notice Date and Amount as per SARFAESI, 2002 : Rs. 1,31,260.00/- (Rupees One Lakh Moradabad 244001, 2. _5'”"-““ Kumar 5o 3*’_' Veer Pal Rio | 244001, Boundaries : East : Rd 4.00 mirwide, West : H No.236 of Sageer Ahmed, North : H.No.245 of with Interest & Alc No: GL-209272434
Thirty One Thousand Two Hundred Sixty Only) House no, D1/23. Avantika Colony Moradabad 244001 Igram, South : H/o RafeegAhmed -
; other charges IFSC Code : CNRBOD18B26
- Branch : MAJHOLA :
[Mortgage Properties : ALL THAT PIECE AND PARCEL OF ONE RESIDENTIAL PART OF BEARING KHEWAT $ymbnh:
NO. 637//578, KHATOI NO. 846, KHASRA NO. 5//11//2 (7-14), 12 (8-0), 17/2(5-12), 18(8-0), 19(8-0), ) - . . o
20/1(1-8), KITA 6 BARAKBA 38 KANAL 14 MARLE 5/1084 MEASURING 0-3.57M (108 SQ. YARDS.), SITUATED 16. |1. Sri Shahnawaz Sio Mohd Ayyub R/o Near Miya Wali | Residential OR Cemmaereial Property/Plot measuring area 81.34 S0. MT. situated at Harswara Tehsil 10.07.2023 Rs=. 15,20, 350/-
AT VILLAGE PATAN TEHSIL & DISTT. HISAR AND BOUNDED WITH DIMENSION AS UNDER:- EAST: PLOT OF Masjid, Mohalla Muglushah, Najibabad Bijnor, U.P. | Najibabad District Bijnor, Boundaries : East : Plot of Shaffeq, West : House of Roshan Khanam, North : [ o2 40 84 285.00/- Rs. 152 035/-
SHANKUTLA, NORTH: PLOT OF OTHER, WEST: ROAD, SOUTH: ROAD 246763, 2. Sri Mahesh Gupta S/o Tulsi Ram Gupta R/o | Land Custodian, South : Rasta 12.5 Ft. Wide xr:.-ilh 1Inh?‘.rest1& PR _!_EL 2692?243‘4
IName & Address of Borrower/Co-Borrower : 1. BHAGOTI W/0 OM PRAKASH DHOD, SIKAR, H.No. 377 Tatarpur Lalu, Najibabad Bijnor, U.P. 246763 Sihepchars IFS?: {:G-d -EI:JFEE-E!D!]E‘EQE
RAJASTHAN-332002. 2. OM PRAKASH S/0 KHAIRATI, 3. RAHUL S/0 OM PRAKASH, All Residing at - Branch : Najibabad g Gae:
WARD NO. 12, DHOD, SIKAR, DHOD, RAJASTHAN-332002. ALSO AT : PATTA NO. 60 SITUATED AT VILLAGE Symbolic
DHOD TEHSIL DHOD DISTRICT SIKAR (RAJ) 332002
) _ 17, 1. Mis Shakuntala Traders, Proprietor Rahul Kumar, | An open plot of residential land measuring 253.68 sgmir, situated at MohallaMaglaMNaglagunga, 06.02.2024 Rs. 18,02 600/-
Loan Account No(s) : LNSIK00621-220006030 Loan amount : Rs. 3,70,000/- dated 29.02.2022 Magina Road, Opposite KaliaWala Mandir, Dhampur- | DhampurMagina Road, Behind Saral Hospital, Tehsil Dhampur, District Bijnor (P}, Boundaries : East Rs. 26.89 308.87/- Rs. 1.90.280/-
Date of SARFAESI Act, 2002 Notice - 22.05.2023 NPA Date - 10.01.2024 ii-ﬂ 6761, Dist - Bijnor (U.P), 2. Rahul Kumar S/o Trinder | : Property of Ram Avtar & Khasra No. 306, West : Passage 15.0 feet wide, North : Property of Master v;.rilh Iln!.e.l'eat. P AoNG: GL 202232?243-1
. Singh, Kshatriva Nagar, Nagina Road, Dhampur, Dist- | Om Prakash Singh, South : Proparty of Sellar C MO, =
Demand Notice Date and Amount as per SARFAESI, 2002 : Rs. 4,35,648.00/- (Rupees Four Lakh Bi 2 Smt. Priti Sinah W/ hul K other charges IFSC Code:CNRBO0D4123
Thirty Five Thousand Six Hundred Fourty Eight Only) as on 07.05.2024. I}nur—. 46767, 3. Smt. Pnti Singh Vo Rahul l.fl'l'la L .
Kshatriva Magar, Nagina Road, Dhampur- 246761, Physical
L e o e Gt Sl (U5 4 St Akhlashn Shgh Wi
REFERRED TO AS THE SAID PROPERTY). EAST: PLOT OF DEEPAKARAN, WEST: COMMUNITY BHAWAN, Anurag Kumar, MozampurZaitra, Dhampur - 246761,
NORTH: HOUSE OF NARURAM, SOUTH: AAM RASTA. Bijnor (U.F.), Branch : Mozampur Zaitra
Name & Address of Borrower/Co-Borrower : 1. SUMAN DEVI W70 PRAHLAD SINGH, 2. PRAHLAD 18, |1. Sh, Abdul Rehman S/o Sh. Mehmood Ali R/o Mohalla | Residential House Measuring Area 62,855 Sq Mirs Part of H.No. 6/26/125 Situatad at Mohalka Idgah 10.08.2022 Rs. 20,21,000/-
5/0 PHOOLA RAM, 3. SHARVANI DEVI W/0 PHULA RAM, 4. PHULA RAM S/0 BUJARAM, ALL Idgah Mai Abadi, Fatak Wali Gali, Tehsil & District | NaiAbadi, Fatak wall Gall, Tehsil and District Moradabad L. Boundaries East: House of Akeel and | oo 4 e 2992 11/. Rs. 2,02,100/-
RESIDING AT - WARD NO. 2, POOSANA, UDAIPURWATI, JHUNJHUNU, RAJASTHAN-333022, SR NO. 1 Moradabad, U.p. 244001 Laddu West: House of Habeab ur Rahman North: Passage 12 Ft wide South: Wall of Jawahar Nagar Lo e L - e
LSO AT - 78, JAT BASTI, POSANA TH. UDAIPURWATI, JHUNJHUNU, RAJASTHAN, SR NO. 3 & 4 ALSO AT - B h: MDA Colony with Interest & ME: Nn GL ZUEZTE-'-T 34
82 POSANA TEHSIL UDAIPURWATI, DISTRICT JHUNJHUNU, RAJASTHAN IR L other charges IFSC Code-CNREO002936
Loan Account No(s) : LNSIK00321-220002749 Loan amount : Rs. 3,12,000/- dated 31.07.2021 The statutory notice under Rule 8(6) of the SARFAESI Act 2002 is a 30-day sale notice. Symbolic
Date of SARFAESI Act, 2002 Notice - 10.06.2024 NPA Date - 10.09.2023 = Other terms and Conditions: - Auction/bidding shall ba only through "online Electronic Bidding® through the website www.bankseauctions.com. Bidders are advised to go through the website for
Demand Notice Date and Amount as per SARFAESI, 2002 : Rs. 1,07,881/- (Rupees One Lakh Seven detailed terms before taking part in the e-auction sale proceeding. « The property can be inspected 29/06/2024 to 29/07/2024 with Prior Appointment with Authonised Officer, on any working day during
Thousand Eight Hundred Eighty One Only) as on 28.05.2024 office hours, « Intending bidders shall hold a valid digital signature certificate and e-mail address. For details with regard to digital signature please contact the service provider M C1 INDIA Pvt. Ltd
[Mortgage Properties : ALL THAT PIECE AND PARCEL A RESIDENTIAL PROPERTY, PATTA NO. 12, SITUATED Mithilesh- 7080804466 Email - mithalesh.kumar@ciindia.com -+Forsale proceeds of Rs. 50 (Rupees Fifty) lacs and above, the successful bidder will have to deduct TDS at the rate 1% or applicable
AT VILLAGE POSANA TEHSIL UDAIPURWATI, DIST. JHUNJHUNU RAJASTHAN, TOTAL ADMEASURING AREA : O / 4 . ; . ¥
142.43 5Q. YARDS, BOUNDARIES: EAST: RASTA & JORAWAR SINGH, WEST: PUBLIC KUP, NORTH: SUKHVER & as on date the Sale proceeds and submit the onginal receipt of TDS cerlificate to the Bank, - All charges for convevance, stamp duly, GST, registration charges elc., as applicable shall be borne by the
AGDISH, SOUTH: KURDARM OTHERS. successful bidder only. «Authorized Officer reserves the right to postpone/cancel or vary the terms and conditions of the e-auction without assigning any reason thereof. = In case there are bidders who do
Further with reasons, we believe that you are evading the service of demand notice, hence this publication of not have access to the internet but interested in participating the e-auction, they can approach concerned Circle office who, as a facilitating centre, shall make necessary arrangements. = For further
demand notice. You are hereby called upon to pay SUPREME HOUSING FINANCE LIMITED with in a period of details contact Canara Bank, Branch OR the service provider M C1 INDIA Pvt. Ltd Mithilesh- 7080804466 Email - mithalesh.kumar@c1india.com
60 days of date of publication of this demand notice the aforesaid amount along with further interest, cost, dhaiEnl il : 3 : : 7 ; : g ;
incidental expenses, charges etc, failing which SUPREME HOUSING FINANCE LIMITED will take necessary SPECIALINSTRUCTION/CAUTION - Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be responsible for any
action under all or any of the provision of Sec. 13(4) of the said Act against all or any one or more of the lapses/Tailure (Internet failure, Power failure, etc.) on the part of the bidder or vendor in such cases. In order to ward off such contingent situation, bidders are requested 1!:: make all the necessary
secured assets including taking possession of this secured assets of the borrower/s. Further you are ; : : _ ; : ' i ]
prohibited U/S 13(13) of the said Act from transferring either by way of sale/lease or in any other way the arrangements/alternatives such as back -up, power supply and whatever else required so thal they are able to circumvent such situation and are able to Pam_m aleinthe o clio sessfull g
aforesaid secured assets. Please note that no further demand notice will be issued. OF-BITY QW8S L':'m”'ﬂ roum """: egional Dffice Moradabad
Date: 29.06.2023, Place: Hisar, RJ Authorized officer,Supreme Housing Finance Ltd. Date : 28.06.2024, Place : Moradabad, Bijnor, Amroha AUTHORISED OFFICER CANARA BANK
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110,000 1 | 004] 110,000 0.32 2,207 1 1 2 000 207 5) Allocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid at Issue Price of 2 64/ per

112,000 i 0.04 112,000 .33 2247 1 1 2000 -247 Equity Shares or above, was finalized in consultation with NSE. The category was subscribed 1.00 times L.e. for 2 40,000 Equity Shares the total number

116,000 1 0.04 116,000 0.34 2,328 | 1 2.000 -328 of shares allotted in this category is 2,40,000 Equity Shares. The category wise details of the Basis of Allotment are as under:

120,000 1 0.04 120,000 0.35 2408 I 1 2.000 -d08 - . : -

126000 ' 0.04 126 000 0.7 2 508 1 1 a2 00 _52H No. of Shares Number of % to | Total No. of E[Il.llt' % o |No. ol qu“f]r Shares Ration Total Number of E“rplwuﬂﬁﬂltﬂ

128,000 1 0.04 128,000 0.38 2,568 1 1 2.000 -568 applied for applications | total | Shares applied in | tofal | allocated/allotted shares allotted

ﬁg-ggg ; g":’: E-ggg [1133,5 gggg : : E-gg‘a a'ggg (Category wise)|  received this Category per Applicant

= : : : : > - 3 000 T 240,000 1 100.00 240,000 100.00 240,000 1 1 7] 240,000 0

160,000 i 0.04 160,000 047 3210 1 1| 4,000 780 Tatal 1 100.00 240,000 240,000 | 240,000

172,000 2 0.08 344,000 1.02 5,502 1 1| 4,000 -2,902 The Board of Directors of the Company at its meeting held on June 27, 2024 has approved the Basis of Allocation of Equity Shares as approved by
. 1 2| 2.000 2.000 the Designated Stock Exchange viz. NSE and has authorized the corporate action for issue of the Equity Shares to various successful applicants.

160.000 i 1 0.04 184,000 o ulite ‘ 1 | ALLL J&8 The CAN-cum-allotment advices and/or notices will be forwarded to the email id's and address of the Applicants as registered with the depositories

L i o e s : 1 e ggg / as filled in the application form an or before June 28, 2024, Further, the instructions to Self-Certified Syndicate Banks for unblocking the amount

197,000 i 0.04 152000 ﬁ:;f 2 853 1 ] 4000 147 will process on or prior to June 28,2024, In case the same is not received within two working days, investors may contact at the address given

200,000 5 .08 400,000 118 8,076 1 T 5000 T hElDﬁ. The Equity Eh_ares allocated to successful applicant_s are being credited to Itheir heneficia{y accou ntslsuhjet:t to validation of the account

232,000 1 0.04 232,000 0.68 4,655 1 £ 4.000 -655 details with the depositories concerned, The Company is taking steps to get the Equity Shares admitted for trading on the NSE EMERGE within three

238,000 1 .04 238,000 0.70 4,776 | 1 | 4,000 -776 working days from the date of the closure of the issue.

ggg-ggg ] ggj gggggg gé_; ;ggg | ! E'EEE = ”g‘f Note: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated June 26, 2024

390,000 1 004] 39000 | 115 7825 E T 8000 | 175 (“Prospectus”) filed with Registrar of Companies, Mumbai,

422,000 1 0.04 422,000 1.23 8,467 1 1 8.000 -467 INVESTORS PLEASE NOTE

438,000 1 0.04 438,000 1.29 8,788 1 1 B.000 -788 . ‘ : . — .

470,000 . 1 0.04 470,000 1.38 9 431 1 1 10,000 569 The details of the allotment made would also be hosted on the website of the Registrar to the Issue, Kfin Technologies Limited at www, kfintech.com.

500,000 2 | 0.08 1,000,000 285 20,065 1 1 20,000 B5 All future correspondence in this regard may kindly be addressed to the Registrar to the Issue quoting full name of the First/ Sole applicants, serial

gg ggg. 1 1 I ..%Eg_ I gi Egg. . : ?g |3 1 1 ggg_ . : I i :;ggﬁ il 10 ?3‘1‘ number of the Bid cum Application Form, number of shares applied for and Bank Branch where the application had been lodged and payment details

1 x 1 | : . ; .

£00.000 T - Tooa|  oooo0 | i77| 1203 i ] 2000 | ) atthe address of the Registrar given below:

1,562,000 1 | 0.04 1,562,000 461 31,341 1 T | 32,000 B59 KFIN TECHNOLOGIES LIMITED

TOTAL | @623 |100.00] 33,850,000 100.00] 680,000 | 680,000 o Selenium Tower-B, Plot 31 & 32, Gachibowli, Financial District, Nanakramguda, Serilingampally, Hyderabad - 500 032, Telangana, India.

Note: 1 Additional lot of 2000 shares have been allocated to Categories 156000 & 172000 in the ralio of 2:34 1.2 Telephone: +91 4067162222

3) Allocation to QIBs excluding Anchor Investors {After Technical Rejections & Withdrawal): The Basis of Allotment to Q1Bs, whao have bid at Offer Price of | Email: masoninfra.ipo@khintech.com
2 64/- per Equity Shares or above, was finalized in consultation with NSE. The category was subscribed by 13.35177 times i.e. for 12,070,000 Equity | Investor grievance email: einward.ris@kfintech.com
shares the total number of shares allotted in this category |s 904,000 Equity Shares to 10 successful applicants. The category wise details of the Basis of | Contact Person: M Murali Krishna

Allofmentare as under. Website: www.kfintech.com
No.of Shares | Numberof | % 1o |Total No. of Shares| % to | Proportionate | Ration of allottees | Total No. of shares| Surplus/Deficit | | SEBI Registration Number: INR0O00000221
applied for applications | total | applied in each | tolal [shares available | o applicanis allocated/allotted (8)-(6) CIN: L72400TG2017PLC1176449
E';‘E'“WW“’ wise) “‘-""i‘g“-“ » “““ﬂ':z:l’ - . . . i For Mason Infratech Limited
314,000 1 10.00 314,000 260 23517 i 1 24,000 183 On behalf of the Board of Directors
466,000 1 10.00 468,000 388 35,082 1 1 34,000 -1,062 Sd}'f'
|ﬁ..‘-€I 00 1 10.00 30,000 B2 47,185 1 1 48,000 £15
780,000 i 10.00 780,000 6,46 58,419 1 | 58,000 419 Asit Thakkar Dattani
B00,000 1 10.04 &00,000 f.63 29.8417 1 | 60,000 i} 1 . .
850,000 i 10.00 850,000 704] 63662 i i 54,000 338 Date: June 28, 2024 Managing Director
1,562.000 1| 1000) 1,562,000  1294) 116988 ) 1 1 16000 _-oeg - .
1,750,000 2 20000 3,500,000 29.00 262,138 i 1 EECIJ.iZIEIG -2,138 Place: ThﬂﬂE DIN: ﬂ1 382 493
] 000 2

3 166000 1 10.00 3 166,000 26,23 337 122 1 f Eai:ﬂg,} Egg THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR
TOTAL 10 100.00 12"““1”5 100,00 804,000 I 904,000 0 THE BUSINESS PROSPECTS OF MASON INFRATECH LIMITED.
Note : 1 Additionallof of 2000 shares has been allocated to Category 1750000 inthe ratioof 12, Mason Infratech Limited is proposing, subject to market conditions, public |ssue of its Equity Shares and had filed the Prospectus with the Registrar of

Companies, Mumbai. The Prospectus is available on the website of SEBI at www.sebi.govin, the website of the Book Running Lead Manager at
www expertgiobal in, website of the NSE at www.nseindia.com and website of Issuer Company at www.masoninfra.com; Investors shouid note that
investment in Equity Shares involves a high degree of risk, For details, investors shall refer to and rely on the Prospectus including the section titled "Risk

4) Allocation to Anchor Investors (Ater Technical Rejections & Withdrawal): The Company in consultation with the BRLM has allotted 1,352,000 Eguity
Shares to 3 Anchor Investors at Anchor Investor Issue Price of ¥ 64/~ per Equity Shares in accordance with the SEBI ICDR Regulations. The category wise
details of the Basis of Aliotment are as under:

; : Factors™ beginning on page 31 of the Prospectus, which has been filed with ROC, The Equity Shares have not been and will not be registered under the US
 Category FIS/BANKS MF'S Ie'S | NBFC'S NIF FPC I Others Total | | securities Act (the "Securities Act") or any state securities law in United States and may not be Issued or sold within the United States orto, or for the account

Anchaor - - - | 0 1,080,000 272,000 | - 1,352,000 or benefitof, “U.S_persons” (as defined in the Regulation S under the Securities Act), except pursuant to an exemption.
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